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¢ Hon’ble Dr.K.B.S. Rajan, Member (J)
" Hon’ble Shri: §::P::Singh, Member.(A)
At the request of ‘learned counsel for the respondents Sri b. Verma, - v '
, liston12912. - g ‘ - ‘
‘NW | : RSV
Member (A) A ‘ : Member (J) -
Vvidya , PPN
———————— \
B ' v 12.9.2012 |
Tee s : ' 0O.A. No.314/2006
M Hon’ble Sri Justice Alok Kumar Singh, Member (J) ‘. v
Hon’ble Sri S.P.Singh, Member (A) ; Py
i
O‘W /I/? A L’ App: List revised. No body is responding for the
applicant. Itis 1.00 p.m.
Res: . Sri S.Verma for respondents. -
“ '0.A. is dismissed for default and non A
F" "7 // Z/ prosecution.
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